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MMI to oonstraet plant fer
Harvester Combine Units

1136. SHRI P. J. KURIEN: Wil
the Minister of PLANNING be pleased
to state:

(a) Whether the Punjab Govern-
ment submitted a proposal to the
Planning Commission to comstruct a
big plant for making harvester com-
bine units; and

(b) if 50, when and the présent
position of the same?

THE MINISTER OF PLANNING
(SHRI N. D. TEWARI): (a) and (b).
In their Annual Plan proposals for
1977-78  the Punjab Government had,
inter-alia, included a project for the
manufacture of combine harvesters
within the programmes of the Punjab
Industrial Development  Corporation.
The Planning Commission does not
make specific allocaion of funds for
individual schemes of the State Indus-
irial Development Corporations. Sub-
ject to the overall policies of the Gov-
ernment and the required approvals
from the appropriate autho-
rilies, the Siate Industrial Development
Corporations have the flexibility to
take up projecls within the overall aj-
location made in the Annual and Five
Year Plans. It is for the Industrial
Development Corporation to obtain
such apprevals and to declde on  f{ts
investment programme.

Pensions through Public Sector Banks
to Defence Pensioners

1136. SHRI N. E. HORO: Will the
Minister of DEFENCE be pleasea tlo
state:

(a) whether it is a fact that the
combatant defence pensioners are not
permitted to draw their pensions
through public sector banks; and

(b) if so, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
C. P. N. SINGH): (a) and (b). Com-
batant Defence Persioners are already
permitted to draw their pénsions
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through public sector banks in places
where pensions are drawn through
Treasuries and pension Pay masters.
However, even after their switch over
t{o Bank Scheme, certain residual ser-
vices are required to bé rendered by
Tre:zsuries/pension paymasters, In the
States ¢f Punjab Haryana, Himachal
Pradesh, Jammu and Xashmir and
Union Territories of Delhi, Chandigarh
and Compbell Bay (Greater Nicobar),
where the pemsion is paid through the
Post Office, the facility to draw pension
through banks has not so far been ax-
tended as the question as to who will
render such residua) services after the
switch-over tc the bank smeme, has
nol been settled.
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Setting up of a Cement factery in
Bilaspur, H.P.

1138. PROF. NARAIN CHAND-
PARASHAR: Will the Minister of
INDUSTRY be pieased to state:

(a) whether a Cement factory has
been sanciioned near  Bilaspur in
Himachal Pradesh; and

(b) if so, the latest progress made
in setting up of this fartory alongwith
total capacily for production and the
likely daic by which the factory is
expected to go into production, keep-~
ing in view the serious shortage of
cement in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHABANJIT CHANANA): (a) and
(b). M/s. Associated Cement Co. Limit~
ed have been issued a letter of intent
on the 23rd March, 1979 for setting up
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of a cement plant for an annual capa-
city of 5.6 lakh tonnes at Gagal, Distt.
Bilaspur in the State of Himachal Pra-
desh. The firm has acquired land and
have also placed orders for machinery
whese installation is expected to be
completed by the second quarter of
1982. They are likely to go into pro-
durction by July, 1982.

Removal of disparity in pensions of
Army Personnel

1139. PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of DE-
FENCE be pleased to state:

(a) whether Government have re-
ceived any representation from Ex-
servicemen for the removal of dis-
parity in the pensions of retiring
Army personnel; and

(b) if so, the action taken by Gov-
ernment on this demand?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N. SINGH): (a) Yes, Sir.

(b) With a view to removing the dis-
parity between the old and new rates
of pension  Government have sanc-
tioned te the pensioners who retired
prior to 1-1-1973 an ad-hoc relief
ranging from Rs. 15 to Rs. 35 p.m,, in
addition ty the periodic relief ranging
from Rs. 45 to Rs. 225 p.m., admissi-

le to those who retired on or after
1-1-1973. Further, those who are in
receipt of reviseq rates of pension
arising out of the recent merger of
dearncgs  allowance with pay get
ieduced relief ranging from Rs. 25
ts Rs 125 p.m.

Chonge ir s heme sf pramication for
YAS and Allied Services by UPSC

1140. PROF. NARATN CHAND PA-
RASHAR: Will the Minister of HOME
AFFAIRS he pleased to state:

(a) whether the Union Public
Service Commission has changed its
scheme of examination for the IAS and
other allied services during the last
3 years;





